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AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) to (c). 
The Government are not themselves 
involved in the import of generating 
sets for the two steel plants. Tbey 
have approved the installation of a 
captive thermal power plant of 2x60 
MW at the Rourkela Steel Plant. A 
similar proposal for the installation of 
a 3x60 MW captive power plant for 
the B'1ilai Stee:-l Plant is also under 
their consideration. Floating of ten-
ders etc, and deciding upon imports is 
the responsibility of the Steel Autho-
rity of India Ltd. and thE: manage-
ments of the steel plants under them, 
who obtain Government's approval 
where necessary under the rules. The 
Steel Authority of India have advised 
that details regarding costs and whe-
ther the equipment should be import-
ed or procured from indigenous sour-
ces would be known only after the 
scrutiny of the tender documents has 
been completed, 

Export of Fre!th Vegetables 

1877. DR, VASA NT KUMAR PAN-
DIT: Will the Minister of COM-
MERCE be pleased to state: 

(a) whether it is a fact that Gov-
£rnment have permitted export of 
fresh vegetables on Open General 
Licences, if so, the export of fresh 
vegetables during the first six months 
of 1981 as compared to the first six 
months of 1980, in quantity and price; 

(b) whether it is a fact that the 
price of green/fresh vegetable has 
considerably increased in th.e country, 
if so, the reasons thereof; 

(c) whetlier it is a fact that the 
vegetables are exported from Bombay 
alter purchasing them 10caUy, which 
caus£=! ih(!re8Se in the price of vege-
tables in the local market; and . 

(d) whether it is also a fact that 
the Government of Maharashtt'8 and 
Andhra Pradesh have developed 
schemes tor export vegetables dlreri 

from the farmers through state AJen-
citlS, if so, whether such agencies are 
still in existence if so, the turnover 
of them during the last six lJlonths? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHEED ALAM KHAN) : 
(a) Yes, Sir. Export figures in rei-
pect of fresh vegetables other thaD 
Onions and Potatoes are given below: 

Pf'tiod 

Jan-June '81 . 

Jan-June'80 . 

(b) No, Sir. 

Qty. (MT) Value 
(Rs.lakhs) 

21 9'51 

86'48 

(c) No record is kept of the places 
from where vegetables are procured 
for export. 

(d) Yes Sir. The exports made by 
these State Agencies during January--
June 1981 are reported to be as under: 

Mahara"htra 
Agro Industries 
Df've\opment 
Corporation 

Andhra Pradf"sh 
State Trading 
Corporation 

Qty, (MT) Value 
(R'I,lakhs) 

Import of Steel 

1878. SHRI DAULATSINHJI 
JADEJA: Will the Minister of STEEL 
AND MINES be pleased to state 
the quantity of steel imported during 
the last three yearS, year-wise, and 
the' quality Of steel imported? 

THE MINISTER OF COMMERClC 
AND STEEL AND MINES (SHlU 
PRANAB Mll"KHERJ'EE): Data OIl 
total imports of steel are compiled 'by 
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Direetonte o..eral COMDlereJal 111-
teUigeftCe and Statlatlcs (00CI68>. 
Caleutta aDd these aFe available 0f1~ 
up to the cOIIlpleted year 18'18 .. '19. 
Therefor data on the total import of 
steel cI,JiD, 1178-'11 and data on iJn-
port Of steel by SAIL durin, 18'19.ao 
and 1188-81 are Jiven below:-

Quantity Value 
Year 

intonnes in RI. crorca 

1978-79 10,50,374 354'01 

1979-80 13,85,.f.4.2 44B 95 

198.0-81 10,04,906 358- 82 

The imports included mostly plates, 
sheets and coils; billets, structurals 
and bars and rods. in carbon, high 
carbon and alloy steel grades. 

Vayudoot suffered lOSs 

18'19. SHRI UTTAM RATHOD: 

SHRI XAVIER ARAKAL: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) is it a fact that "Vayudoo1." has 
suffered a loss of Rs. 29 lakhs since 
its inception; 

(b) is it a fact that suitable air-
craft werE:' not put into operation on 
ita routes; 

(e) it is also a fact that Committee 
which examined the Third Airline 
proposal had suggesteci other suitable 
aircraft for use in "Vayudoo t" lines; 

(d) if so, what were the feaSOnS to 
induct out-dated Indian Airlines air-
f!fJdt on these routes; 

(e) have Government decided after 
ijIejr eKPfIt"ience durisg tb.~ last four 
~ to claange the pr~Dt airer.att 
~f V~oot to Qtl1er 8Ui1a~le ail'cJ'af~; 
~ 

(f, which airerafts are CODIldere4" 
by Govermneat as suitable from the 
operational point at view on theae 
routes? 

THE MINISTER OF TOURISH 
4ND CIVIL AVIATION (SHRI A. P. 
SHAlQ4A): Ca> ~e loa fQr tlle Int 
four xnontbs of Vayudoot', operatiOAS 
is estimated at approxima'tely Ra. 10 
lakbs. 

(b) PendiD,J selection of a suitable 
small aircl'aft, the oPerations Of Vayu-
doot servicel were started with air-
cl"att takf:'ll on wet-lease from Indian 
Airanu. 

(c) The report of the Committee is 
under consideration. 

(d) As at (b) above. 

(e) and (f). Necessary decision on 
thE:' aircraft to be used by Vayudoot 
will be taken in the light of the re-
commendation of the Committee, 
whose report is under consideration 
of GovE:!l"nment. 

Radar System for Leh Airport 

1880. SHRI SUNIL MAITRA: Will 
the Minister of TOURISM AND 
CIVIL AVIATION be pleased to statE": 

(a) is it a fact that the Leh airport 
does not have a radar system; and 

(b) if SO, the reasons therefor? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION: (BHRI A. P. 
SHARMA): (a) Leh airport is not 
equipped with a radar syste}l)-

(b) All flying to Leh airfield is 
undertaken \d1.lrinl. day light hours 
a:QQ ill 1.1r _.N=f. Pr.C!Dt OJlera,. 
tiQ~ ftQuir"txlents 40 Qot justUJ thl 
~.l~latl'JJ ~ a ra~ .y~. 




